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2 fagR TToTe (SRITYRTT), 15 3EqER 2018

The 11" October 2018
No.-2/BSCE01-1025/2009-7068/L&R—In exercise of powers conferred under proviso to
Article- 309 of the Constitution of India, the Governor of Bihar, is pleased to make the following
Rules to amend the "Bihar Secretariat Canteen Group 'D' Rules, 2017." :-
1. Short title, extent and commencement.- (1) These Rules may be called as "Bihar
Secretariat Canteen Group-'D' (Amendment) Rules, 2018."
(2) It shall come into force from date of issue of the resolution No.-3/M 1-  1099/90
GAD-7291 dated-01.06.2018 of the General Administration Department, Bihar
which is dated 01.06.2018.
2. Wherever the word 'group D' is used in Bihar Secretarial Canteen Group-'D' Rules, 2017
shall be substituted by the words "Office Attendant/Attendant (Special)."
By order of the Governor of Bihar,
DIPAK KUMAR SINGH,
Principal Secretary to the Government.
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